
III Written A.nswers 

(a) whether vernment ar awar 
that arsd n-Monogram T il 
Mill in hm daba. ha b en cIo d 
down sine ept mb r/ Octo a r, 
1982 ; 

(b) if s , the details and numb r 
f w rkers affi cted . 

( c) whether w rker had not 
b en p id their wag even when the 
miU wa functioning ; 

(d) if so, steps bing tak n in th 
matter; 

(e) wheth r w rkers h Ve been 
a.,itating d d m· nding take vef 

of the mill ; and 

(f) if s, \vheth r (overnm nt 
hay c n idered this sU,~g stionf d -
n'land ? 

THE MI I. TER 0 S1' TE 
I E M T TRY OF COMME-
RCE ('HRIMATI M DULARI 
SIN ): ( ) tt (f) . M j Marsden 
. pinning and Ma lufacturing COln-
pany Ahmedabad and Monograln 
Mills, Co. Ltd. Ahmedabad have 
been cl sed ,incc 19th Octoh r, 82 
because of financial difficulties. The 
Mills have not paid wages to workers 
. ince August, 1982 and the Textil 
L bour Al:Osociatlon has moved the 
1 bour court for recov ry of dues. 
Worker have be n agitationg and 
demanding takeover of th mill . 

tt n Merchant interest d in 
t king over of the mill has Inoved 
Guj- at High Court for not passing 
winding up orders on p nding p ti .. 
tions fl.·om creditors. The High Court 
of Gujarat ha, appointed a provi~ 
i " al . official Ii uidator t tak 
, e i n of the mills. The numb r 

IOf work'ers employed by MIs Mar- . 
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Provision of cr dit facilitie t 
Technic EDtrepren ur 

2140. HRI E. BAL 
: Will th Minist of FI 

be pleased t state wheth r Govem-
m nt have mad arrang ments to 
pr vide t chnical ntr pren ur with 
credit and guidance of mark t oppor-
tuniti for exp clitiou cl aranc of 
schemes and grant of permits for such 
persons for provision f input thr ugh 
any institution ? 

THE DEPU MI I TER I 
THE MINT TRY OF · FI E 

(SHRI JANAR HAN PO ~ARY) 
Yes, if. The mall Industri s D v-
lopin nt Organi ation through its 
network of local office a ists the 
technical entrepr neur by way of 
counselling, di semination of mar-
keting int lligence, . g tting pre-
ferential treatlnent fc r purchase of 
th ir products . by the Gov rnm nt 
etc. The District Industrj s ntre 
(DIG) are a focal point for pro\liding 
the vari ou services and support 
ne ded by the entrepr neur. at var' ou 
stages of setting. up f a poroj ct. 
The banks and financial in ' itution 
provide credit faciliti s on ea y t rm . 

Public Undertakings without 
Functional Directors 

2141. SHRI KRI HNA CHAN-
DER HALDER: Will the Mirj ter 
of FINANCE be pIer sed to s tt te : 

(a) the number andn ames ofwhos 
public s ctor enterpri s which ar 
at present without their functinr.al 
directors; an d 

(b) hi reaction th reto ? 




